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THE VICE-CHAIRMAN (PROF. P. J. KURIEN): That is an assurance. He has

said, "As early as possible”. That subject is over. ...(Interruptions)...
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THE VICE-CHAIRMAN (PROF. P. J. KURIEN): That is an assurance.
... (Interruptions)... Please take your seat. He has given you more than what you

wanted. That is an assurance. He cannot say anything more than that.

PRIVATE MEMBERS' BILLS - contd.
The Pathological Laboratories and Clinics (Regulation and Control) Bill, 2010

SHRI VIJAY JAWAHARILAIL DARDA (Maharashtra): Mr. Vice-Chairman, Sir. 1
beg to move for leave to introduce a Bill to provide for regulation and control of
pathological laboratories and clinics by making their registration compulsory with an
appropriate authority and prescribing norms and standards for setting up a
pathological laboratory or clinic and for matters connected therewith and incidental
thereto.

The question was put and the motion was adopled.
SHRI VIJAY JAWAHARIAL DARDA: Sir, I introduce the Bill.
The Prevention of Atrocities on Women Bill, 2010

SHRI VIJAY JAWAHARLAL DARDA (Maharashtra): Sir, I beg to move for
leave to introduce a Bill to prevent atrocities against women in the country, to
provide for Special Courts for the trial of such offences committed against women
and for the relief and rehabilitation of the victims of such offences and for matters

connected therewith and incidental thereto.

The question was put and the motion was adopted



